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No.1 & 2 
 
For Respondent  : None. 
No. 3     

                      ………… 
 
 
1.  Mr. Ranjit Prasad, learned Counsel who has filed his 

Vakalatnama today on behalf of Respondents No.1 and 2 desires to 

file a response to I.A. No.02 of 2023. 

2.  The same is not objected to by learned Senior Counsel 

for the Petitioners.  

3.  Four weeks, as prayed for, by learned Counsel for 

Respondents No.1 and 2 is granted.  

4.  In view of the ensuing winter vacation, list thereafter.  

 

 

Judge 
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